9249 Oral Answers

uegafy oz & fa o sEflea @y
?, fog o Wt Azt frar 1 & a2
I g § fr odeme i 4
fawifar ot rm w4 § gow g
T ST 7 oW i A
awg qET ¥ far ey adi g ?

Shri D. R. Chavan: As a matter of
fact, the recommendationg of the
Election Commission were considered
by the Government sometime back
in 1966. Those recommendations
were not accepted. The reason that
mainly weighed. with the Govern-
ment was that it should not put fet-
iers in respect of candidates contest-
ing for the high office of President
and Vice-President.

Shri Humayun Kabir: Tnstead of
considering a security deposit of Ri.
1,000 which many people will be
preparad to nay for  the publicity
which they get, has the Government
under consideration any scheme for
restricting the number of candidates
by imposing a condition like this that

nobody can stand unless at least 50

Members of Parliament or 100 mem-
bers of the Legislative Assembly
propose his name as a candidate?

Shri D. R. Chavan: That is actu-
ally one of the recommendalions
made by the Election Commission.
Now for conlesting an election a
candidate has to find out only two
electors from the electoral college.
The Election Commission in Lheir
report have mentioned that, ia1 addi-
tion to this, there should be nearly
about 8 electors who can subscribe
tn the candidature of a candidate.
That is being examined.
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The Minister of Stete in the Minis-
try of Food Agriculture Community

Development and Cooperation (Shri
Annasahib Shinde): (a) Some quam-
tity of superfine rice sent from

Orissa to West Benga' has been found
to contain excess of foreign matter.

(b) and (c). Government have seeR
the reports in the papers of the stato-
ment said to have been made by the
Chief Minister of Orissa in the Stale
Assembly. Information has been cai-
led for from Orissa Government and
is awaited.

(d) Does not arise at this stage.
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Shri Annasahib Shinde: As far as
‘the procurement prices which oge-
rate in Orissa are concerned, super-
fine grade 1 is Rs. 85.67; superfine
grade 2 Rs. 83.10; fine Rs. 78.23 and
coarse Rs. 74.50. From month to
month the quantities which we are
able to export from Orissa to West
Bengal differ. I have mnot got the
other question of the hon. Member.
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Shri Annasghib Shinde: About the

wurchase price 1 have already men-
tipned.

Mr. Speaker: At what price have
they procured? ‘

Shri Annasahib Shinde:
mentioned it already.

I have

it e o fo & ST AT
o g & Fgw ey F fAo

I 4
W wmg?

Shri Annasahib Shinde; The Food
Cprporation acts as an agent of the
State Government but the payment
of the price is made through the
Qrissa Government, The Food Cor-
woration pays to the Orissa Govern-
ment. Delivery from the millers is
taken by the Food Corporation.
Here I do not want to say anything
which will unnecessarily cause is-
uaderstanding between the State
Government and the Centre, because
the State Government has been co-
eperating with us in despatch of rice.
Asg far as_grades are concerned, the
centre has suggested some grades.
Unfortunately, the Orissa Govern-
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ment did not agree with that; they
have fixed their own grades, Accord-
ing to the Centre's specifications, for
instance, brokens up to 15 to 27 per
cent are allowed.: According to Lhe
Orissa Government grades broken up
to 20 to 35 per cent are allowed.
Then, foreign matter .5 to 1.5 per
cent is permissible according to the
Centre’s specification while accord-
ing to the specification of the State
Government .5 to 2 per cent of fore-
ign matter is allowed.

Wt 7y el ;. oz few e
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Shri Annasahib Shinde: This is ac-
cording to the control order issued by
the Orissa Government. About red
grains, according to the Centre's spe-
cifications only 2 1o 4 per cent is
alloweq while the Orissa Government
does mnot prescribe any limit to the
ex‘tent to which red grain can be
mixed with superfine variety. Then,
admixture and inferior varieties, 10
to 20 per cent are permissible under
Centre’s specifications while according
to the Orissa Government 10 to 30
per cent are permissible. The specifi-
cation of the Centre for dehusked
grain is 4 to 7 per cent while the
Orissa {Government does not impose
any lmit on the mixing of dehusked
grain in the superfine variety, As for
molsture; it is the same for the
Centre and the Orissa Government.
These are the different specifica-
tions ag far as the Centre and the
Orissa Government are concerncd.
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Shri Annasshib Shinde: My limita-
tions are that we have no information
from the State Government. Natu-
ra'ly, on such matters we can go only
on the basis of information supplied
Wy the State Government.

ot vy fored : gx FTERWT @
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Shri Annasghib Shimde: May I
read out the telegram received from
the Food Corporation explaining the
pogition? At least, as far ag the facts
are concerned, the House should know
the facts. 'We received one telegrum
from the Orissa Government znd I
am first reading out the telegram re-
ceived from the Orissa Governmert.
It is not about this; this was prior to
the statement of the Chief Minister
wut it refers to this subject. It reads:

“Your telephone regarding rice
supply to West Bengal. Slow mo-
vement due to difficulty created
by Food Corporation in accepting
superfine rice. Against the latest
allotment of thousand tonnes from
Balasore District 993 tonnes al-
ready moved out. 11,486 tonnes
rice avai'able with millers but
Food Croporation refuses accept-
ing the same alleging higher ad-
mixture of inferior grains. This
not only slows down movement
to Bengal but also disturbs out
other programme to supply of
seedg to Bihar. Difficulty about
wagons has since been removed.
When asked Food Corporation
states West Bengal not agreeing
accept superfine rice. Kindly
instruct FCI to accept superfine
rice, Available and accelerate
movement.”
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Shri Anmasahib Shinde: This

; ax-
plains the position.
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Shri Annasghib Shinde: I um rre-
pared to. It reads:—

“Understand from Jagannath
Das that West Bengal Govern-
ment's representative in Orissa
has rejected stocks of rice sup-
plied by Orissa Government.
Jagannath Rao also confirms...."

Shri P. K. Deo: Who is this Jagan—
nath Rao?

Shri Annasahib Shinde: “Jaganna::
Das also confirms that stocks of
superfine rice which are now avail-
able for supply to West Benga!
against allotment of fifteen thousand
tonnes are below rejection limits.
He also informs that if these stock-
are not accepted it would be difficui:
to supply targetted quantily on ac-
count of lack of availability. Please
consult Food Commissioner Wes!
Bengal and seek their instructions
whether they are prepared to accep!
rice of quality below rejection limit.
You may telephone Jagannath Des
and convey decision taken. Addrss-
ed Mitra repeated by telegram Jagan-
nath Das with reference to telepho-
nic conversation yesterday, Repeated
Balasumbramaniam Khadyavibhag
New Delhi with reference to tele-
phonic conversation yesterday. It
may be mentioned in this connection
that Orissa Government have been
objecting to cuts being imposed be-
yond rejection limits. This has al-
ready been reported tc Ministry b¥
Regional Manager Bhubaneswar vide
his savingram....in reply to Minis-
try’s telegram....dated 28.2.81"

st T WR WA & A
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Shri Chintamani Panigrahi: The
hon. Chief Minister stated that cor-
ruption ig rampant in the matter of
#despatches of rice from Orissa which
is being carried on under the joint
auspices of the Supply Department
of the State Government and th:
Food Corporation of India. Of cuuvree
Supply Department there is not under
Swatantra. May I know whelher the
Chief Minister has formally request-
ed the Government of India to carry
out any C.B.I. enquiry into this
rice deal? As it has been very clearly
understood from the reply of the
Minister that there is corruption in
the matter of rice supply from Orisso
to West Bengal, may I know whether
the Govenment of India propote to
wmake an enquiry suo moto in this
affair?
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) Shri Jaglivan Ram: As I stuted
just now, we have not received any-
thing formally from the Orissa Guv-
ernment. On receiving this informa-
tion, we have written to the Orissa
Government. My officers were trying
to get in touch with the Orissa offi-
cers on telephone; the Supply Com-
missioner wags not available. As soon
as ‘we receive the communicaticn
from the Orissa Government, what-
ever they suggest for making an en-
quiry into this affair will be taken
up so that we can find the people whu
are responsible for' this  shameful
affair.

Shri Indrajit Gupta: The hon. Min-
ister of Food and Agriculture had
stated a few days a7o on the floor of
the Hous~ and outside also that the
Centre wa; undertaking a minimum
allocation of 15,000 tonneg of rice per
month to West Bengal—mot more
than that; they say, it is adequate
and more than that they cannot
guarantee—and these supplies were
supposed to go mainly from Orissa
to West Bengal.

Now, arising out of this question
and answer here, that because of this
sub-standerd rice, etc., there has been
some dis'ocation in the supply. The
West Bengal Food Minister had made
a public statement a couple of days
ago saying that this minimum z1lo-
cation of 15.000 tonnes of rice was
not received in the month of June
and that there is no certainty as to
whether the supply for July will be
received by them or not.

I ‘want to know from the hon.

' Minister—this is connected with the

question of supply of rice from
Orissa—since there is no certainty of
getting suoply from Orissa because of
this trouble, how does the position
stand now In regard to the assurance
which he has given about the mini-
mum allocation of rice to West Ben-
gal which they are not getting, in
June or in July. What Is pong to
haopen? The whole rationing system
is breaking down there. T do* not
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understand how long we are gring 1o
live on bogus assurances.

Shri Jaglivan Ram: I do not know
what we can do. T had said that the
monthly allocation of 15,000 tonnes of
rice to West Bengal will be made
available from Orissa and efforts
were being made to see that 15,000
tonnes of rice do move fronr Orissa.
This dificulty has now arisen. But
we have taken some other  steps.
Rice that has been despatched to West
Bengal from Orissa wil] be 6742
tonnes and from Andhra, where we
had allotted 3,000 tonnes out of 3.000
tonnes, 2,541 tonnes have been (es-
patched. This makes a total of 9282
tonnes.

Shri Indrajit Gupta: For which
month?
Shri Jagiivan Ram: I am saying

thig for June.

Then, in view of the shortfal! be-
cause of the difficulty that has arisen
in Orissa in the movement of rice,
we have also supplied 2000 tonnes of
imported rice. All this makes a total
of 11283 tonnes. 1 agree that the
total quantity of 15,000 tumnes could
not be made available in view of the
difficulties that are being experienced
in Orissa.

So far as July supplies gre concern-
ed we are still talking to the Orissa
Government and 1 hope to hear in a
day or two as to what they are
going to do so far as July supplies
are concerned. 1 am taking this
opportunity to inform the House
that, so far as the rice supply is
‘concerned, it is going to be far more
difficult in the month of July.

_“hri R. ; The standard

fication prescribed by the’ st&te is
‘different from the standard cifica-
tlon preseribed by the Cet In

view of that, may 1 know how the
FCI oﬁchls could accept the pgub-
standard rice imto the godown, as
alleged by the Orissa Government?
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Shri Annasahib Shinde: I have
already mentioned th. factual posi-

tion. As far ag specifications are eon-
cerned, the State Government have
different orders in regard to specifi-
cations. When some question abopt
acceptance of rice arose, the Food
Corporation naturally consulted the
West Bengal Government and the
West Bengal Government, being in =
difficult position, fdvised them te
accept whatever quantity was there.
On the advice of the West Beng:l
Government, the Food Corporatior
appears to have accepted the quantity.

Shri P. K, Deo: While congratulat-
ing the Chief Minister of Orissa for
having taken this bold decision te
root out corruption and for suggesi-
ing to the Central Government a
CBI probe, may 1 know whether it
is not a fact that the responsibility
could be squarely placed on the
shoulders of the officials of the Food
Corporation who are primarily res-
ponsible to receive rice from the mill-
owners and whose job it is to see
that the rice supplied is of the quali-
ty prescribed?

Shri Jagjivan Ram: It does not
seem desirable at this stage to appor-
tion the blame on the officers of the
Supply Department of the Orissa
Government or on the officers of the
Food Corporation. As I have said.
we have taken up the matter witk
the Orissa Government and a
thorough investigation into the
matter is very necessary. Whether it
is the officials of the Food Corpora-
tion or the officials of the Supply De-
partment of the Orissa Government
or both of them jointly, the matier
has to be looked into and has to be
investigated.

Shri SBradhakar Supakar: The differ-
encé between the Food Corporatiom
of India and the State Government
seems to be based on the fact that
the State .Government insists on =
higher standard of adulteration im-

‘stead of a higher standard of purity.

In view of that, may 1 know whether
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the price that is being re-
ceived by the State Government of
Orissa ig on the basis of the standard

-prescribed by the Food Corporation of

Inaia or their owm standard, by
whicn more rice of inferior quality is
mixed thereby reducing the prices.

Shri Jagjivan Bam: Obviously tha.
appears to be coarse rice. 1t appears
that coarse rice is being passed on
a8 superfine rice, Naturally the price
paid to the State Government by the
Food Corporation will be on the basis
of .he price of superfine rice.

Dr. Rane Ben: Just now the hon.
Minister has said that there has been
some difficulty in the supply of rice
angd that is why, the promised quantity
of rice has not been supplied to West
Bengal. He promised something like
15,000 tonnes of rice for Jume to West
Bengal, May I know whether it is
a fact that the Government of India
last menth had promised to the Food
Mmister of West Bengal that 3,000
tonnes over gnd above these 15000
tonnes of rice from Orissa would be
supplied to West Bengal and whether
it is also a fact that the Punjab Food
Minister was prepared to offer, begides
their quota for supplying Kashmir,
some wmount of rice to West Bengal
in order to tide over the crisis? I
want to know why, in spite of these
sc-called promises and the offers that
were made from certain quarters, the
Government of India did not take
sufficlent measures to collect this rice
and gupply to West Bengal. May I
also know whether it is a fact that
the shortfall in- the supply of wheat
that was due to West Bengal has mot
been fulfilled and if 80, when it is
going to be fulfilled. .

Shri Jagjivan Ram: The hon, Mem-
ber has made many' presumptions and
I wishh that  his presumptions were
ccrrect to some  extent. As I have
sr-1 the 3000 tonnes allotment that
w~ made from Andhra Pradesh was
nr additiohal allotment. But T had
ar- roached the Chief Minister ' of
Ar'hra Pradesh to give me a loan
«f rice to- be supplieq to the West
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Bengal Government, in view of the
delay that might occur in the move-
ment of 15,000 tonnes of rice from
Orissa to West Bengal. That is one
thing.

The second thing is that much has
been made about the supply of rice
from Punjab to West Bengal, 1 wish
rice were available in Punjab. What
I have said is that in respect of what-
ever quantity Punjab is in a positior
to supply in addition to their com-
mitment to the Central Pool, T would
not create any difficulty in the way
of its movement to West Bengal.

Dr, Ranen Sen: But what steps
have the Central Government taken
to bring that food to West Bengal?

Shri Jagjivan Ram: 1
answering that.

Dr. Ranen Sen: That was the poini
of my question.

am just

Shri Jagjivan Ram: 1 am giving
the answer to the question that has
been put. Much is being made of
the fact as if rice was available im
plenty in Punjab. I have said that
we have no objection. As a matter
of fact, I had asked the Food Minijs-
ter of Punjab to get whatever
broken rice was available with the
trade there....

Dr. Ranen Sen: They" offered 5,000
tonnes and the hon. Minister knows
it.

Shri Indrajit Gupta: They offered

5,000 tonnes of broken rice, The
public statement iz there.
Skri Jagjivan Ram: I am saying

that if broken rice is there to the
extent of 5,000 tonnes or even 10,000
tonnes, 1 shall be happy to move tha!
to West Bengal. But that rice is oot
witp the Punjab Government. It is
with the trade. I had myself per-
sonally requested the Food Minis'er
of Punjab te procure it from the
trade o~ that it could be supplied ia
West Bengal.

Dr. Ranen Sen: But

where did that
go? - .
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Shri Jagjivan Ram: It has not been

brocured ycl. But it is for the Punjab
Government, 1 have already re.
quested them.. .. .

Or. Ranen Sen: Everywhere, e
Food Corporation s the

procuring
agent. They are sabotaging this. gt

is the gtatement of the Chief Minjstey
of West Bengal that they are sabo-
;aging Procurement in West Bengal.
in Orissa ang also in Punjab,

Shri  Jagjivan Ram: Again, my
hon. frieng is raising this cry without
knowing the fuets,

S0 far as Punjab is concerned, +he
Food Corporation has po authority
for this; excep! purchasing barlay
and gram they have not been permit-
ted to purchase anything clse. My
hon, friend must be sure of the facts
I‘mafore making  these allegations. T
have already made a personal requesr
1t: the Food Minister of Punjab tn
procure the broken rice with {he

trade, and he has not yet succeeded
in that.

Dr. Ranen Sen: The West Bengal
people are being starved deliberately
by the Central Government only_for
this crime that the West Bengal
people did not vote the Congress to
power. Let that be known to the
House,

Shri Ranga: With your permission,
I would like to submit that twp de-
partures have been made by Gov-
ernment, One is in regard to the
use of the word ‘adulteration’. We
have always understood that if rice
and wheat or milo and wheat are
mixed ‘ogether it is adulteration be-
cause it iy a mixture of two different
things, But if two types of rice are
also mixed and that is to be treated
as adulteration, then we shal]l have
to ask for a separate definition in the
‘Qxford Dictionary for it.

Secondly, hitherto, we Have under-
stood that any correspondence
between the State Government and
the Union is always treated as a
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great confidential gecret, Now, we
have been favoured - with that corres-
pondence, and we shall take note of
it when we have o deal with the
question of the relations between the
Centre and the States, Now that the
Union Government ang the State
Government have hecome merchants
and have displaced the normal traders
and normal merchan®s, may I know
whether the specifications suggested
by one merchant, namely the Orissa
Government were accepted by the
wholesaler merchant, namely the Gov-
crnment of India, and if the Govern-
ment of India have accepted their
specifications and the prices that they
have themselves quoted and achieved
that deal, how it lies with the Gav-
ernment of India to complain that
the Orissa Government have stuck to
their own specifications and as a re-
sult of those specifications, same sub-
standard supplies have resulted? And
sn the Orissa Government, the olher
merchant, is at fault and not the
wholesale merchant. the Government
of India,

Shri Jaglivan Ram: I do not know
how ihe professor says I have said
that I am not responsible or the Food
Corporation is not guilty. I have not
said that, I have never said that. I
have said the whole matter requires
to be looked into, and whosoever is
guilty should be punished.

Shri Ranga:
ment of India?

8hril Jagjivan Ram: Yes. of course,
including the Food Corporation. I
have not absolved the Food Corpora-
tion. I do not know how the profes-
sor says so.

Shrl Ranga: What about the Go-
vernment of India?

Shri Jaezjivan Ram: The Food Cor-
poration is the agent of the Govern-
ment of India.

Shri Ranga: The Government of
India was also responsible because it
was the wholesale merchant,

+ Thouch
Shrimati Tarkeshwarl Sinha: Thou
the Food Corporation sct as the agent

Including the Govern-
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of the State Government, all the pro-
curement programme of the Food
Corporation iz conducted through the
officials of the State Government
because the Food Corporation has no
independent agency in the States. In
view of this position, may I know
whether the Government is taking into
consideration the difficulties which the
Food Corporation faces, whether the
difficulty in procurement of foodgrains
has been poinied out by the Food
Corporation of India, and what the
Government proposes to do in order to
mitigate their dificulty because even
now the blame is cast on the State
Food Corporation?

Shri Badrudduja: I rise on a point
of order. Without questioning in any
way the bona fides of the Central ad-
winistration am I to understand from
the statement of the Food Minister
that the people of West Bengal will
nave to starve? (Interruptions).

Mr. Speaker: There is no point of
nrder. First of all, you must quote
some rule.

Shri Badrudduja: I have been to the
distriet myself, and I have seen with
my own eyes thousands of people are
starviny. They do not get even a
#quare meal a day, (Interruptions).

Mr, Speaker:
order.

Shri Badrudduja: **

Mr. Bpeaker:
record.

Shri Annasahip Shinde: Both the
Food Corporation and the Orissa Gov-
ernment jointly carry out the procure-
ment but in Orissa the procurement
which is made for export to West Ben-

“-»al is from millers. So, the millers
make deliveries to the Food Corpora-
tion,"but through the State Govern-
ment. | ¢ o

There is no point of

This will not go on

Mt drraw e AR wgm
¥ wit g AT R & dmw W A
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Shri Annasahib Shinde: The Food
Corporation can operate in respect of
the State only at the will of the State
Government, and with the consent of
the State Government. In Punjab, the
work of procurement of rice has not
been entrusted to the Food Corpora-
tion by the Punjab Government.

Shri Humayun Kabir: Wil] the hon.
Minister be pleased to say whether,
in view of the fact that the Chief
Minister of (irissa himself has admit-
ted that the rice supplied was not of
Super-fine quality, that rice will be
supplied as rice of inferior quality?
And secondly; what is there to pre-
vent the Food Corporation of India
from acquiring broken rice from
Punjab, because ag he himself said the
Corporation are doing it only in res-
pect of barley now and not in respeet
of rice. )

**Not recorded.
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Shri Jagjivan Ram: Perhaps Mem-
bers do not remember things; I have
repeated that on many occasions. So
far as the Food Corporation of India
is concerned, it can function in any
State only with the power and autho-
rity given to it by the State Govern-
ment concerned. If any State Govern-
ment doeg not permit, the Corporation
is not competent to da that. As to
the quality, it has been admitted on
all hands that a few wagons were des-
patched to West Bengal from Orissa
and they were not superfine rice but
coarse rice. The whole thing has to
be looked into.

Shri Humayun Kabir: What stands
in the way of selling that rice as coarse
rice if it is not superfine rice?

Shri Jaglivan Ram: That can be
looked into if it is agreed to by the
‘West Bengal Government.

ot ATZ AT ;. Weaw Werew, #
saeqT FT AT ISV §, W
sqaeaT ¥ farTTE | wroR oF faT A
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Hifay | 7 e § e W ¥ 3w AR
W ATz Wt ®TE V! WIS WA €%
WL e e e

weaw sge W9 4fEd SR
WY YETST |

=ff v AT w‘\mlﬁi,a‘qfr
e e |

ot wdta OTee @ T AAAR
B L B S
wr wg T w) § 5 o & ST
l&{wwifcﬁuﬂtmmmﬁ
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1 g AT TS T gF A ager
T ®W &G § 1 R wvww
T ¥ ag A ez M, 77 ¥ foww
W g 7€ §, SMATC 6 A9 ) A
faar s ¢ f5 wow "l wfas
¥ wfus  weeT IME &< AfwT T®
A 7 9T § 1 dWE awTT A wr
w1 M wew fruffa fear gr, s
T FW 7 aF TAET W E, WA
S &1 FTH AGE fEAT &1 owm
Y g5z e 7 997 gHT § 99 F g
@ F fad F00 @ Y ¥ o
goTa geFTe #r1  foar fF o dme 9
feafa #1 g 5@ & fa¥ sy =ra=
ag wfgs & wfgs 3 o) &, 9 #r
IqAH FAY, AFT (AT GIHI W
o9 % 7 a7 Iq FEHE q9Tq HHT
WY 7 Toe 25 #1 feafa oo 7% 3
7 g 17 wgr ¢ 7

5 WA TW ;. qg AW EGT
& og aF TS F WA T
W 3—Ug T ATHEA H N
g oI TH a9 A qUA FE WA
a3 &Y wg7 § 5 9@ ag Usw dAv @
Fgi 9€L & SURT WA § AV e
&1 wrgt IE@ ¥ F9 v &, AT AT
ag Fdeq g1 9ar § i og aw wwe
& wox Aod el 7 osfaw & wfes
HATS S ®E | qg @G AW R
fs dma goerc X A wegET A
q—3 W T WA IJIHE F
w1, 99 & IT W wuar g fAw
Tt . A
Dr, Ranen Sen: At the time of food
procurement - in West Bengal, ' there

(Interruptions.)

Mr. Speaker: 1 would like to have
a litt'e silence in the House. The iond
problom in Bengal may be a bit giffl-
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cult and perhaps they are trying to
ask questions a little more forcefully.

st WEE AT Werw wEed, §
ag I AW g 5 ag @1 fosaa
sE @ A fwarr e
i fe R T AT E A B
STt AT 91, 9§ F faemae 4y | &
qIR qe =g g fr ¥ ag 3@
forer g wraw s fagre @1 d9R

WA WERA ¢
AR

st AR A gw AT foer g
STae AW @ ¢ F S Sngar §
fy ag fagre 1 fadom a1 7@

o0 A, fage w7 & @@ &
s Y AEY #<ar, fagre ¥ @q A
1 A AT 9T, I FA g T g |
fagre & T 5o & 72 E e faeal)
T FLAT AT FL
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gg ¥ IMA ¥

No, please. Mr.
Batierjee. 1 wil call one after the
dther. 1 cannot call everyone at one
and the same time.

o TR wAET wfgar : wegw
wRey, IR O wATA I faAr §
fe fagre & St w favarw adi &

Mr. BSpeaker:

Shri 8. M. Banerjoe: I want to know
whlther it §s ‘& fact that the Chief
Mmlst.er of West Bengal, Mr. Ajoy

jee and the Deputy Chief

r, Shri Jyotl Basu, when they
came here, explained t6 the hon. Faod
Minigter_here that the condition in
West, Bengal _bas far more deterioruted
and the conditions there exceed  the
beating done elsewhere in xhat &ate
) (I:ltm?ﬁm )

Mr. Speaker: Order, order; he is
referring to somefhing else,
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Bhri S, M. Banerjee: I want to know
whether he {s aware that rice in the
‘open market is being sold there at
Rs. 4.50 per kilo and it is impossible
for any family there to have rice even
once in the course of the day. I would
like to know what steps have been
taken by the Central Government to
saye them from starvation, apart from
the foodgrains from Punjab which he
has mentioned in the statement,

Shri Jagjilwan Ram: As I have ex-
plained, the situation in West Bengal
so far as food is concerned. ig not
comfortable, and that is why we took
steps to see that 15,000 tonnes of rice
do move. The difficulty has arisen,
and I have explained it already.

Shri 8. M. Banerjee: You are more
concerned about Naxalbari than food.

Mr. Speaker: That is irrelevant.

Shri Jagjivan Ram: That is the re-
flex of your own point coming out.
As 1 said, we have supplied 75,000
tonnes of wheat; we have allotted
10,000 tonnes of extra wheat from
Punjab to West Bengal. We have sup-
plied 4,000 tonnes of milo in view of
the difficult situation in West Bengal.
We are trying to do the utmost that
we can do, with the availability ~ of
foodgrains in the country,

ot fra oW ;. wsw wErew,
B A W W qF-wTe A ged
Ay i g @ ARy

. Speaker: The more I wait, I
ﬂ.ﬁd a large number of new ' people
are getting up.

Shri Surendranath Dwivedy: The
whole question has arisen because of
the supply of sub-standard rice to West

_.‘Bennl_ for which an enquiry has been

glready. But what about the
erence in the specification?' o far

'as difference on the apeciﬂcatlbn is

tween the Government of
e Government of India,
my I know whether at any timd‘

“concerned,
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Government of India sat with the re-
presentatives of the Government of
Orissa to resolve this difference and
fix a price according to the specifica-
tion,

Shri Annasahib Shinde: This matter
has been taken up by the Food Minis-
ter with the Government of Orissa,
Moreover, this problem is an all-India
problem. So, the committee under
Dr. Ramiah has been going into this
problem, because there are more than
thousanq varieties of rice and some
sort of common approach is required
in grder to remove the difference
between the Centre and the State
Government with regard to this.

Shri C. K. Bhattacharyya: The pre-
sent government in West Bengal, after
coming to power, immediately remov-
ed all restrictions on the movement of
paddy that the previous government
had imposed. The result was that the
grains which could not come to Cal-
cutta before......

Mr. Speaker: It is not a debate on
food now. What is your question?

Shri C. K. Bhattacharyya: The ex-
Chief Minister of West Bengal had
issued a warning that the removal of
the restriction would lead to a crisis.
Did the Food Minister here take note
of that warning and bring it to the
notice of the State Food Minister or
the State Chief Minister there, that
the warning given by the _ex-Chief
Minister had to be heeded and that
the crisis might be averted by keeping
the restrictions that had been imposed
previously by the previous govern-
ment?

Mr, Speaker:
suggestion,

ghri J. M, Biswas: A few days back,
the hon. Food Minister visited my
constituency in the Purulia and Ban-
kura districts in, West Bengal and was
impressed by the gaddest position
there and the worst conditions of the
people due to want of food. He made
some promise to supply some extra

It is a matter for
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food such as milo to Purulia and
Bankura districts. 1 want to know
from the minister to what extent he
has implemented his promise to the
people of my constituency?

Shri Jagjiwan Ram: As I said, 2000
tons of wheat for free distribution will
be supplied. Another thing I said was
that for running free kitches, 500
maunds of wheat will be supplied
free of cost every day for three
months,

Shri J. M. Biswas: Has it been sup-
Plied? -

8hri Jagjiwan Ram: I asked the
Food Minister of West Bengal to gzo
on advancing 500 maunds as people
start the free kitchens. That commit-
ment ig there and we will supply
them, As the kitchens are started, it
will be given.

Shri J. M. Biswas: There is already
a short-fall of wheat supply.

Mr. Speaker: Two or three mem-
bers get up. By the time I finish them,
another 10 people get up.

Shri J. M. Biswas: Quite 3 number
of people have already died in West
Bengal.

Mr. Speaker: The Speaker cannot
help it.

WRITTEN ANSWERS TO
QUESTIONS

Remunerative Price to Farmers

*906. Shri Randhir Singh: Will the
Minister of Food and Agriculiure be
pleased to state:

(a) what effective steps Govern-
ment have taken to make available
remunerative prices to the farmer for
his produce;

_ (b) what percentage will be the
margin of profit to the farmer for his
different agricultural commodities; and





